| TEM NO 54 COURT NO. 7 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).4495/2013
(From the judgenent and order dated 20/10/2011 in SA No. 146/ 2008 of The
H GH COURT OF UTTARAKHAND AT NAI NI TAL)
STATE OF UTTARAKHAND & ORS. Petitioner(s)
VERSUS
KANHAYA LAL Respondent (s)

(Wth prayer for interimrelief and office report)

Date: 27/01/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Petitioner(s) M. Dinesh Kumar Garg, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Adj our ned.
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